255 Correcting Statement

STATEMENT CORRECTING REPLY
TO USA NO. 1003 dt  24.11.80
RE: CENTRAL ASSISTANCE TO
MAHARASHTRA GOVERNMENT
FOR CONSTRUCTING STONE
BUNDS AND (ii) GIVING REASONS
FOR DELAY IN CORRECTING THE
REPLY

THE MINISTER OF STATE 1IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): On 24th
November, 1980 the following infor-
mation was given by Minister of State
for Irrigation in reply to Unstarred
Lok Sabha Question No. 1003 raised
by Prof. Madhu Dandavate: —

Will the Minister of Irrigation be
pleased to stale;

(a) has the Government of Maha-
rashira asked for financial assis-
tance from the Centre to build
stone-bunds near the fishing centres
of Devhagh ang Ubhadandy in the
Ratanagiri district of Maharashira
which are threatend by waves of
the stormy sea; and

(b) if so, whether the financial
assistance has been given by the
Centire?

(a) and (b). The Cenire Government
has not so far been approached for any
financial assistance o execule anti-
sea erosion works for protecting the
fishing centres in Ratanagiri district of
Maharashtra.

2. The correct information for the
question is as follows:—

(a) The State Government of
Maharashtra has requested the
Ceniral Government to provide
financial assistance to execute anti-
sea erosion works for protecting the
fishing ceatres of Devbagh and
Ubhadanda in Ratanagiri district.

(b) The schemes for anti-sea ero-
sion works have not been received
from the State Governmet for exa-
mination and assessment of the
assistance required.
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3. 'The State Governmenat had re-
quesied for Central assistance from
another Ministry not concerned with
the subject matter, This came to
notice only when the relevant corres-
pondence addressed by the State Gove-
rnment was received from the Minis-
iry at the end of December, 1980.
Accordingly a statement correcting
the answer given earlier is now being
laid on the Table of the House,

12.02 hrs,
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MR. SPEAKER. Not allowed. I have
already admitted a Starred Question
on this,

Mt W feam g 2 #@F
agsARvz  wme fanm @, aEw
geandd Haal geim g E@rg .. .
MR. SPEAKER: That has not been

allowed. We have already admitted a
question on it.

N W fasm  qrEAR @ HFT
amare swfwe @ w F AT wad
qIF QAN A FE AR TG §

geq AEwa ¢ W93 ugr g7
11-3—-81 & A0 § a8 ¥
e AT &0

st v feam qmam @ gad
qar arar, gawt qE faRr g

weIR WEhw : ¥® 97 e
Feaa o @ R T fee @



